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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

COMPLIANCE AFFIDAVIT OF UTTARAKHAND
POLLUTION CONTROL BOARD
in

Original Application No. 1144 of 2024

Mohan Singh Bagdri Applicant
Versus

State of Uttarakhand & Ors. Respondents

Affidavit of Shri Parag Madhukar
Dhakate, aged about 47 years, S/o
Shri M.B. Dhakate presently posted
as Member Secretary, Uttarakhand

Pollution Control Board, Paryavaran

Bhawan, IT Park, Dehradun.

Deponent

I, the above-named deponent does hereby solemnly affirm and state

on oath as under: -
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That the deponent is presently posted as the Member Secretary,
Uttarakhand Pollution Control Board, Dehradun and as such is

fully conversant with the facts of the case.

That this Hon’ble Tribunal, vide order dated 14.02.2025 was

pleased to direct as under:

--------

7. Respondent no.4-UKPCB is also directed to file
additional report giving details regarding action taken
against respondents no.l to 3 and respondents no. 5 and 6

in respect of the environmental violations as the case may

be.

That in compliance of the above direction, it is humbly
submitted that the Fact-Finding Committee vide its report dated
24.02.2025 recommended for calculation of environment
compensation against P.M.G.S.Y. (Irrigation Block), Jakholi,
District Rudraprayag and M/s Bridge and Roof Co(l), Ltd.
(Respondent no. 6) for non-disposal of debris properly. In this
connection, copy of report dated 24.02.2025 is being marked and

filed as Annexure No. 1 to this affidavit.
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environment compensation of Rs. 2,15,221/- through demand
draft in the name of Uttarakhand Pollution Control Board. The
said letter also mentions that the amount of environment
compensation has been calculated as per the methodology given
by this Hon’ble Tribunal vide order dated 26.02.2021 passed in
O.A. No. 360/2015 and order dated 25.05.2022 passed in O.A.
No. 337/2021. In this connection, copy of letter bearing no.
1896, dated 17.03.2025 is being marked and filed as Annexure
No. 2 to this affidavit.

That similarly, the Member Secretary, UKPCB vide letter
bearing no. 1895, dated 17.03.2025 directed the M/s Bridge and
Roof Co(l), Ltd. (Respondent no.6) to deposit the environment
compensation of Rs. 6,06,322/- through demand draft in the
name of Uttarakhand Pollution Control Board. The said letter
also mentions that the amount of environment compensation has
been calculated as per the methodology given by this Hon’ble
Tribunal vide order dated 26.02.2021 passed in O.A. No.
360/2015 and order dated 25.05.2022 passed in O.A. No.
337/2021. In this connection, copy of letter bearing no. 1895,
dated 17.03.2025 is being marked and filed as Annexure No. 3

to this affidavit.

That the deponent is a responsible Government servant having
the highest regard for the Hon’ble Tribunal and orders passed by

them. The deponent has always made his sincerest efforts to
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carry out the orders passed by this Hon’ble Tribunal in its letter

and spirit and shall continue to do 5o in the future. /(/

,/ /
/44/{ Jéponent

Verification: -

Verified at Dehradun on the 2‘:}‘* cfay of March 2025, that the contents
of the compliance affidavit are true and correct to the best of my
knowledge and belief based on the official record and nothing is false,
and no material has been concealed therein.

Deponent

FILED BY

MUKESH VERMA

(Advocate for Respondent No. 4, UKPCB)
Chamber No. 50, Old Block,

Supreme Court of India, New Delhi

This affidavit is sworn before me by 1<at
a

Shri.i?.q,zma..tmmlhu.mm-tw
nti

who is 1de d by Shri .0 X'V e
at Dehradun on..?,—P.!.'bl.?.fS--. .

-

Advocate % ®otary. Dehradun
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